
From:

Sheo Kumar Singh­I, H.J.S.,
Registrar General,
High Court of Judicature at
Allahabad

To:

All the District & Sessions Judges,
Subordinate to the High Court of Judicature at
Allahabad.

No. 471/JR (S)/2015, Dated Allahabad: September 05, 2015

Subject:  Regarding representation of Stay/ Premature transfer/ Adjustment at 
the time of promotion of Judicial Officers.

Sir/ Madam,

I am directed to say that after consideration of the representations the Court 
has been pleased to pass the orders as mentioned below against the names of the 
officers in the remark column :­

Sl. 
No.

Name of officers
S/ Sri/ Km./ Sushri/ 
Smt. 

Premature
/ Stay/ 
Mutual 
Transfer 

Present place 
of posting

Remark

After Promotion against Transfer

1. Surendra Mohan Sahay ADJ Premature  Hathras Rejected

2. Narendra Pal Singh 
Tomar

ADJ Premature Pilibhit Rejected 

3. Veena Narain  ADJ Premature  Pratapgarh  Rejected 

4. Prabhu Narain Pandey ADJ Premature  Firozabad  Rejected 

5. Mahesh Kumar 
Kushwaha

ADJ Premature  Kaushambi Rejected

6. Shailoj Chandra  ADJ Premature  Hamirpur  Rejected 

7. Ashok Kumar Singh 
Yadav

ADJ
Mutual 
Transfer

Etah Rejected 

8. Angad Prasad­II ADJ Bhadohi at 
Gyanpur 

Rejected 

9. Kiran Bala ADJ Premature  Budaun  Rejected 

10. Neelu Mogha ADJ Premature  Lakhimpur 
Kheri 

Rejected 

11. Indira Singh ADJ  Premature  Gonda Rejected 

12. Sanjiv Kumar Singh ADJ Premature  Firozabad  Rejected 

Adjustment at the time of promotion 

13. Kamla Pati Civil Judge 
(SD)

Stay Lucknow  Allowed 

14. Avdhesh Kumar  Civil Judge 
(SD)

Allahabad Rejected 
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15. Chandra Pal­II Civil Judge 
(SD)

Stay  Etah  Rejected 

16. Mahendra Singh­IV Civil Judge 
(SD)

  Nagina (Bijnor) Rejected 

17. Manisha  Civil Judge 
(SD)

Stay Lucknow  Allowed 

18. Anil Kumar Yadav­I Civil Judge 
(SD)

  Varanasi  To be 
dealt as 
per policy

19. Chitra Sharma Civil Judge 
(SD)

Stay Hathras To be 
dealt as 
per policy

20. Mumtaz Ali Civil Judge 
(SD)

Stay  Agra  Allowed 

21. Reeta Singh Civil Judge 
(SD)

  Lucknow  Allowed 

22. Sangita Sharma Civil Judge 
(SD)

Stay  Ghaziabad Post her 
as per 
policy

23. Som Prabha Mishra Civil Judge 
(SD)

Stay  Lucknow  Allowed 

24. Sunil Kumar­I Civil Judge 
(SD)

Stay  Aligarh  Rejected 

25. Vineet Narain Pandey Civil Judge 
(JD)

Banda  Rejected 

26. Sangita Kumari Civil Judge 
(JD)

Budaun   Rejected 

27. Ram Gopal Singh Civil Judge 
(JD)

Budhana 
(Muzaffarnagar)

Rejected

28. Prashant Bilgaiyan Civil Judge 
(JD)

Chunar 
(Mirzapur)

To be 
dealt as 
per policy

29. Kalpana­II Civil Judge 
(JD)

Etah Rejected 

30. Pooja Vishwakarma Civil Judge 
(JD)

Gonda  Husband 
& Wife 
may be 
posted 
together 
as per 
policy

31. Alok Dubey Civil Judge 
(JD)

Haidergarh 
(Barabanki)

To be 
dealt as 
per policy

32. Vinita Vimal Civil Judge 
(JD)

Stay  Kanpur Nagar  To be 
dealt as 
per policy

33. Poornima Pathak Civil Judge 
(JD)

Stay  Kanpur Nagar  To be 
dealt as 
per policy
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34. Rekha Singh Civil Judge 
(JD)

  Lucknow  To be 
dealt as 
per policy

35. Poonam  Civil Judge 
(JD)/ Law 
Officer 
(Women)

Rajya Mahila 
Ayog, Lucknow

To be 
dealt as 
per policy

36. Mohammad Quamar Civil Judge 
(JD)

Stay Muzaffarnagar  To be 
dealt as 
per policy

37. Rohit Singh Civil Judge 
(JD)

Stay  Kannauj  Post   this 
couple   as 
per   policy 
being 
husband 
& wife

38. Tanu Bhatnagar Civil Judge 
(JD)

Stay Kannauj 

39. Rashmi Singh Civil Judge 
(JD)

Stay Faizabad  To be 
dealt as 
per policy

40. Dhannjay Kumar Civil Judge 
(JD)

  Kairana 
(Muzaffarnagar)

Rejected 

Against annual transfer­2015

41. Dr. Rakesh Kumar Nain ADJ  Premature  Baghapt  Rejected 

42. Sudeep Kumar Banerjee ADJ Premature  Ramabai Nagar/ 
Kanpur Dehat

Rejected 

43. Ajai Kumar Srivastava­I ADJ  Premature  Sonbhadra Rejected 

44. Ajai Kumar Singh ADJ Premature  Mainpuri  Rejected 

45. Rajani Singh ADJ Premature  Deoria Rejected 

46. Nalin Kumar Srivastava ADJ Premature  Budaun Rejected 

47. Ram Krishna Shukla ADJ Premature  Agra  Since 
there is no 
vacancy at 
present, 
rejected at 
this stage 

48. Bhairav Lal ADJ Premature  Pratapgarh  Rejected 

49. Indrish Kumar ADJ Premature  Siddhartha 
Nagar 

Rejected 

50. Alok Kumar Trivedi ADJ/ O.S.D. 
(Judicial)

Premature  High Court, 
Allahabad 

May be 
considere
d in 
annual 
chain

51. Dharmendra Pratap 
Narain Singh

ADJ Premature  Ballia  Rejected 

52. Harish Kumar Yadav ADJ Premature  Lalitpur Rejected 

53. Ram Pratap Singh Rana Civil Judge 
(SD) Mutual 

Transfer

Mirzapur  Rejected 

54. Umesh Kumar­II Civil Judge 
(SD)

Mainpuri Rejected 
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55. Gagan Kumar Bharti Civil Judge 
(SD)

Premature Kanpur Nagar  Rejected 

56. Nupur  Civil Judge 
(SD)

Premature  Ramabai Nagar/ 
Kanpur Dehat

Allowed 
to be 
considere
d for 
posting 
when 
officers 
are to be 
promoted 
from JD to 
SD

57. Rishi Kumar Civil Judge 
(SD)

Premature Kanpur Nagar

58. Amit Kumar Pande Civil Judge 
(SD) Mutual 

Transfer

Moradabad Rejected 

59. Neetu Yadav Civil Judge 
(SD)

Unnao  Rejected 

60. Amit Kumar Singh Civil Judge 
(JD)

Premature  Bahraich  Rejected 

61. Archana Rani Civil Judge 
(JD)

Premature  Bahraich  Rejected 

62. Aastha Srivastava Civil Judge 
(JD)

Premature  Allahabad  Officer 
may move 
their 
representa
tion after 
their 
marriage.

63. Saurabh Srivastava Civil Judge 
(JD)

Premature  Ambedkar 
Nagar 

I am, therefore, to request you kindly to inform the officers accordingly. 

  Yours faithfully,

Sd/­  

Registrar General

No. 471 (i)/JR(S)/2015 dated: September 05, 2015
Copy forwarded for information to:

1. Sri Alok Kumar Trivedi, Officer­on­Special Duty (Judicial), High Court of Judicature at 
Allahabad. 

2. Smt. Poonam, Law Officer (Women), U.P. Rajya Mahila Ayog, Lucknow.

                       Sd/­
     Joint Registrar(Judicial) (Services) 


